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LOK SABRA 

Monday, Apri.l 3; 1967/Chaitra 13. 
1889 (Saka) 

The Lok Sabha met at Eleven of the 
Clock 

[MIl. SPEAKER in the Chair ] 

ORAL ANSWERS TO QUESTIONS 
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Sbri M. c. Charla: Yes, Sir. 
can briefly tell you what the laws 
are. The obscenity laws in America 
are very different from English laws, 
but as far as the theatre is concerned, 
no licence is necessary for staging a 
play. In England there is the Lord 
Chamberlain, and every play has to 
be passed by him. There, the licence 
is given to the' theatre-owner -and no't 
the writer. In this particular case it 
was staged in a private club, and the 
rule is that if no admissiOn fees are 
charged, the obscenity la,ws d'O not 
apply. Fortunately for us, the owner 
of the club committed s'Dme irregu-

larities with reprd to the licensing 
clause, and therefore the club was 
closed down, and the play could not 
be staged. Therefore, there is a diffe-
rence in the laws with regard to plays 
in the United Kingdom and the 
United Sta'tes. This is the position, 
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, Shri M. C. Chagla: As far as the 
flrst part is concerned, our reprlllen-
tatives in the United Smtes took every 
possible action. The ConSUl General 
saw the Mayor of New York and the 
other authorities and they expressed 
regret, they we~e very sorry that 
under 'the law they C'Ould not do any-
thing. As far as Washington is con-
cerned, the State Department was 
approached, and our AmbasS'3dor saw 
the Secretary of State and pointed out 
to him tha't a play like this would 
seriously interfere with Indo-Ameri-
can relations. The Secretary of State 
elq)l'essed his deep regret and he said 
that he would do whatever he could, 
And I might tell YOU that the New 
York authorities did help us. Unfor-
tunately, not only was this play 
staged in New York, it wag Rtaged in 
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two universities. The New York 
authorities wrote to other universities 
to try and see that this play was not 
staged there. Fortunately, it was 
not staged in the two other univer-
sities. The position today is that the 
play is not being staged in the 
United States. With regard to the 
second part, I agree with my hon. 
friend that we need publicity, ... nd 
more and better publicity, and we are 
doing whatever We can. 

8hri M. C. Chagla: May I point out 
that it is not only our Prim~ Minister 
and the Congress President who have 
been lampooned; even people like 
President Roosevelt, Mrs. Jacqueline 
Kennedy, President Johnsoo's daugh-
ter and President DeGaulle have all 
come in for lampooning. This theatre 
is called the theatre of the ridiculous. 
Therefore, I would ask this House to 
treat such things with contempt. Of 
COurse we have done our best to see 
that this play is not staged, but if it 
is staged, I think our culture is suffi-
ciently great to ignore plays like this. 

8hri Hem Barua: This obscene play 
that scandalises Indian leaders, parti-
cularly Mrs. Indira Gandhi and Mr. 
Kamaraj, has been staged in the 
American Universities, and attempts 
made by our Government to stop this 
play from ,being staged failed. It is 
the students of the Colombia Univer-
sIty who first drew the attention of 
Our diplomatic personnel in America 
to ~his obscene play. This is a two-
hour stage ,piece. In that context, 
Why is it that our diplomatic perSoJnnel 
in America had to ,be reminded of this 
play by Indian students doin~ their 
studies in the Colombia University, 
when alone they woke up to this fact; 

.and secondly, when the American 
authorities said that they could not 
,ban this play, what steps have the 
Government talden to see that this 
obscene play scandalising India is 
stopped? 

Shri M. C. Chacla: It is not quite 
correct; We had already taken steps 
when the play was staged in New 
York. Then it was shown at another 
university, and the students who saw 
it were shocked. 

Sbri Hem Barua: My submission is 
that it was the Indian students who 
wrote to the diplomatic personnel in 
America, and our diplomatic person-
nel woke up to the fact only after 
the representation came from the 
Indian students. 

Shri M. C. Chagla: That is not 
true; we had already woken UIp to 
the fact when it was shown in New 
York and our diplomatic personnel 
were taking some action about it 
when the students representation also 
came in. We took action as soon 
as we were told about it. The other 
universities were advised about the 
staging 'Of the play and in tact it was 
oot staged in two other universities 
where they were likely to be staged-
one at Chicago and the other at .... 

8hri Rem Barua: Colombia. 

Shri M. C. Chagla: Therefore, it 
was not true that We had not taken 
action before the students drew our 
attention. 
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Shri M. C. Chagla: As I said, the 
most that we can do is to make dip-
lomatic representations, and they were 
made to the highest authorities. 
There cannot be any higher sl1a.ge 
than OUr Ambassador seeing the Sec-
retary of State, Mr. Dean Rusk. The 
Secretary of State ellipressed his regret 
at the staging Of the play, and he 



2271 Oral Answer. APRIL 3, 1967 Oral Answers 

said that he would dO whatever he 
can within his power. What more 
can our Ambasndor or diplomatic 
representatives do? 
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Sbri M. C. Cbarla: It was the same 
play. 

Sbrt D. C. Sharma: I have studied 
the reply of the hon. Minister care-
fully. I think the hon. External 
Affairs Minister has delivered a 
homily that we should treat it with 
contempt. May I ask the hon. Minister 
whether that play has been studied in 
the External Affairs Ministry and 
whether he knows all the undertones 
and the overtones of that play and 
whether contempt was the only res-
ponse which we can show or retalia-
tion will be a better response to be 
given to it? 

Slut M. C. CbagIa: I normally do not 
read obscene publications, but in this 
case, it was Part of my duty, and I 
have studied reports of the play and 
I can assure this House it is not 
only obscene but it is shocking; it is 
disgraceful; it is disgusting. 

Shrl D. C. Sharma: I wanted to 
know whether our approach has been 
just contempt or retaliation or some 
other approach <Ifllterruption) . 

Mr. Speaker: Shri R. Barua. 

8br1 R. Bana: In the last sentence 
in the statement the Government 
says: "It further stagings can be pre-
vented, they will be; if not, they will 
have to be ignored, with the contempt 
they deserve." It shows an attitude 
of helplessness; is it because our 
Ambassador has not been careful 

enough that the Govemment has made 
such a statement? 

Shri M. C. Charla: No, Sir. I think 
it is an unfair question. I have said 
what our Embassy has done. I have 
said what our Consulate has done. I 
said within the American law, We 
cannot do anything more. I ended up 
by saying that if nothing more can be 
done, we must treat it with CO"ltempt. 

Sbri. Indrajit Gupta: Our Consul-
General in New York is reported to 
have said in all intervIew that he 
thought that this play had caused u..,-
friendly feelings between two nations 
that are friendly. My question is, is 
there any basis of reciprocity in these 
matte:s, or is it only in this 
country that so many plays written by 
Indians and books written by Indians 
have been proscrib;)d and prevented 
from being staged or circulated by our 
Government, precisely on the ground 
that they will damage the friendly 
relations between two friendly 
countries Ifl~mely, this country and the 
United States of America? There was 
a bOOk or a play which deals with 
Viet Nam, I am told. May I know 
whether on this question there is any 
reciprocity of treatment between the 
two countries or they are permitted 
to do anything they like and it is only 
in our case that our nationals are pre-
vcnted? • 

Sbri M. C. Charla: What is the re-
ciprocity? Am I to requisition the 
services of a dramatist to write an 
obscene play about America? 

Shri Indrajit Gupta: There is 110 
question of obscenity. The question 
is whether any similar law or any 
similar rule or code prevails in that 
country? 

8brt M. C. Charla: We are going 
by the rule of law and within the 
rule of 'law, wherever we can pros-
cribe or ban a book, we do that. They 
have got their own law which is 
dif!\erent from our law, which is 
based on English law. I do not under-
stand ,the Question of reciprocity: 
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because some body writes any ob-
scene play about a high Indian per-
sonage (Interruption). 

Shri Indra,jit Gupta: I do 110t know 
why the hon. Minister is continually 
referring ·to 'Obscenity. I said nothing 
about obscenity. I said about the 
standard which we observe here, 
namely that anything which the 
Government considers damagling to 
friendly relations ,between India and 
another country should not be staged 
'Or published. Does any similar thing 
obtain in America, or are they permit-
ted to do anything which may damage 
the relations? (Interruption). 

Sbri M. C. Cbagla: But it does not 
unfortunately obtain in America. The 
laws are different. As I said, plays 
are written about President Kennedy, 
President Johnson, his daughter, and 
S'O on. 

Shrt indrajit Gupta: The quoestion is 
why we should unilaterally go on 
doing 'this. 

Mr. Speaker: Order, order. Shrl 
Devgun. 
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Shrl 1\>1. C. Cha&'la: The American 
press has articles !praising our culture 
and our traditions. The American 
press occasionally publishes articles 
attacking ,us. It is a free press, just 
as we tell the foreign representatives 
when they draw OUr attention to arti-
cles appearing in our papers that they 
are attacking Russia or the United 
Statl3'3, that our country has a free 

press and unless they come within 
the clutches of the law, we are help-
less. 
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The Miuister of Defence (Shri 
Swaran Singh): (a) No, Sir. 

(b) Does not arise. 
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Shri Swaraa SiDIh: No State is 
ignored. There is no State-wise res-
triction. The recruitment is open to 
all perS'Ons, irrespective of C'3.ste, creed, 
religion or State to which they belong. 
Maybe the response from certain 
States is not as considerable and as 
much as from some other States. 
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